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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 12.07.2022 (TUESDAY) 

     COURT OF CHAIRPERSON (VIRTUAL MODE) 

10:30 AM 
 

In the Court of Hon’ble Mr. Justice Ashok Bhushan, the Chairperson, Hon’ble Mr. Justice M. Satyanarayana Murthy, 

Member (Judicial) and Hon’ble Mr. Naresh Salecha, Member (Technical) 
 

   For Admission (Fresh Cases) 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 283 of 

2022 

 

Deepak Khanna 

Vs. 

Earth Infrastructure Ltd. & Ors. 

 

Anand Raj Akanksha Vasudeva 

Ashish Makhija-R1 

Sandeep Bhuraria-R2 

Gulshan Gabba-R3 

2.  Comp. App. (AT) 

(Ins) No. 516 of 

2022 
 
 

Sunayana Agarwal  

Vs. 

Bulland Buildtech Pvt. Ltd. & Anr. 

Rakesh Kumar  

3.  Comp. App. (AT) 

(Ins) No. 570 of 

2022 

 

  

Small Industries Development Bank of 

India (SIDBI) 

Vs. 

Vivek Raheja & Anr. 

 

Ankit Sharma Vivek Raheja-RP 
S.K. Sharma-R2 

Karan Gandhi 

4.  Comp. App. (AT) 

(Ins) No. 617 of 

2022 

 

Parimal Vakharia Countre 

Vs. 

Kiaasa Retai LLP. 

 

Dhiren R. Dave Neha Pandya 

5.  Comp. App. (AT) 

(Ins) No. 665 of 

2022 

 

Union Bank of India 

Vs. 

Rajender Kumar Jain  

Resolution Professional of M/S Kudos 

Chemie Ltd. & Ors. 

 

Kamal Satija  Abhishek Anand 
Mohak Sharma-R1 

6.  Comp. App. (AT) 

(Ins) No. 698 of 

2022 

 

Deepak Sudhir Keluskar 

Vs. 

SREI Equipment Finance Ltd. & Ors. 

 

Shikhar Khare  Rohan Agrawal 

Vilona Shah 

Harshad Vyas-R1 

Dilipkumar N Jagad 

7.  Comp. App. (AT) 

(Ins) No. 728 of 

2022 

 

Singhi Infrapower Projects Pvt. Ltd. 

Vs. 

Kashi Viwanathan Sivaraman 

Liquidator of Haridwar Iron & Ispat 

Rollings Ltd. 

 

Rajeev Aggarwal   

8.  Comp. App. (AT) 

(Ins) No. 736 of 

2022 

 

Naresh Kumar Aggarwal 

Vs. 

CFM Asset Reconstruction Pvt. Ltd. & 

Anr. 

 

Varsha Banerjee  
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9.  Comp. App. (AT) 

(Ins) No. 739 of 

2022 

 

Rahul H. Mehta 

Vs. 

Gajendra Investment Ltd. & Anr. 

 

Malak Bhatt  

   
  For Admission (After Notice) 

10.  Comp. App. (AT) 

(Ins) No. 1029 of 

2021 

 

Indiabulls Distribution Services Ltd. 

Vs. 

Xrbia Chakan Developers Pvt. Ltd. 

 
With 

Saurabh Jain Srishti Prabhakar 

Saurabh Ajay Gupta 

11.  Comp. App. (AT) 

(Ins) No. 1030 of 

2021 

 

Indiabulls Distribution Services Ltd. 

Vs. 

Xrbia Developers Ltd. 

 
With 

Saurabh Jain Srishti Prabhakar 

12.  Comp. App. (AT) 

(Ins) No. 1031 of 

2021 

 

Indiabulls Distribution Services Ltd. 

Vs. 

Xrbia Abode Developers PVt Ltd. 

 
With 

Saurabh Jain Saurabh Ajay Gupta 

13.  Comp. App. (AT) 

(Ins) No. 1032 of 

2021 

 

Indiabulls Distribution Services Ltd. 

Vs. 

Xrbia Developers Ltd. 

 
With 

Saurabh Jain Srishti Prabhakar 

14.  Comp. App. (AT) 

(Ins) No. 1033 of 

2021 

 

Indiabulls Distribution Services Ltd. 

Vs. 

Xrbia Warai Developers Pvt. Ltd. 

Saurabh Jain Saurabh Ajay Gupta 

15.  Comp. App. (AT) 

(Ins) No. 27 of 

2022 

 

MSTC Ltd. 

Vs. 

Crest Steel & Power Ltd. & Ors. 

 
With 

Pallavi Pratap  Aakarshan Sahay 

Daman Singh 

16.  Comp. App. (AT) 

(Ins) No. 913 of 

2021 

MSTC Ltd. 

Vs. 

Crest Steel & Power Pvt. Ltd. 

 

Pallavi Pratap Nishtha Sachdeva 

17.  Comp. App. (AT) 

(Ins) No. 38 of 

2022 

 

Three C Universal Developers Pvt. Ltd. 

Through The Resolution Professional 

Vs. 

Gulshan Homz Pvt. Ltd. 

 

A. Anand  Devansh Srivastava 

18.  Comp. App. (AT) 

(Ins) No. 50 of 

2022 

Rahuul Ramesh Shah 

Vs. 

PNB Housing Finance Ltd. 

 

Misha Rohatgi  Vishrutyi Sahni 

Kumar Kislay 
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19.  Comp. App. (AT) 

(Ins) No. 204 of 

2022 

 

Sanjay Chaturvedi 

Vs. 

Anshul Gupta & Ors. 

 
With 

Arun Saxena Milan Negi-R1 

20.  Comp. App. (AT) 

(Ins) No. 211 of 

2022 & I.A. No. 

1037 of 2022 
 

Satya Narain Sharma 

Vs. 

Anshul Gupta & Ors. 

Syed Fahim Ahmed Nipun Gautam 

21.  Comp. App. (AT) 

(Ins) No. 286 of 

2022 

 

Central Bank of India 

Vs. 

Himmat Steel Foundry Ltd. 

Akshat Bajpai Neha Somani 

Shaunak Mitra 

22.  Comp. App. (AT) 

(Ins) No. 317 of 

2022 

 

Canara Bank  

(Erstwhile Syndicate Bank) 

Vs. 

Alphabet Height Pvt. Ltd. & Anr. 

 

Anuj Jain Mrinal Harshvardhan 

23.  Comp. App. (AT) 

(Ins) No. 318 & 

319 of 2022 

 

Chhota 

Vs. 

Kashi Vishwanathan Sivaraman & Anr. 

 

Akhilesh Kalra Aditya Gauri 

Amar Vivek-R1 

24.  Comp. App. (AT) 

(Ins) No. 323 of 

2022 

 

Dharmender Verma 

Vs. 

Jitender Arora  

Resolution Professional Premia Projects 

Ltd. & Anr. 

 

Rajiv K. Virmani Sikhil Suri 

Nikhil Thapar 

Komal Gupta-R1 

Jitendra Arora 

25.  Comp. App. (AT) 

(Ins) No. 333 of 

2022 

 

Sanjay Chaturvedi 

Vs. 

Shamken Cotsyn Ltd. & Ors. 

Arun Saxena Dinkar Singh 

Gagar Garg 

Rohit Singh-R3 

26.  Comp. App. (AT) 

(Ins) No. 342 of 

2022 

 

Bank of India 

Vs. 

Pradeep Kumar Gupta 

Resolution professional for Agnipa 

Energo Pvt. Ltd. & Ors. 

 

Ashish Rana Pranay Agarwal 

Pradeep Kr. Goenka-

R1 

27.  Comp. App. (AT) 

(Ins) No. 359 of 

2022 
 

(With Defects) 
 

Prashanth Shekara Shetty 

Vs. 

Alcuris Healthcare Pvt. Ltd. & Anr. 

 

Prerna Arora PCS Nithish V. 
Bangera 

S. Janani-R1 

28.  Comp. App. (AT) 

(Ins) No. 479 of 

2022 

 

 

Department of State Tax 

Through the Dy. Commissioner of State 

Tax 

Vs. 

Topworth Pipes & Tubes Pvt. Ltd. & 

Ors. 

 

Aaditya Pande Honey Satpal-R1 & 

R2 
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29.  Comp. App. (AT) 

(Ins) No. 485 of 

2022 

 

Navalkumar D. Bhoot 

Vs. 

Deegee Cotsyn Pvt. Ltd. & Ors. 

 

With 

Vikas Mehta Khushboo Shah Rajani 

Ayush J Rajani 

Anuj Tiwari 

30.  Comp. App. (AT) 

(Ins) No. 502 of 

2022 

 

Nishant N Singhal 
Vs. 
Hasti Mal Kachchara 

Resolution Professional Deegee Cotsyn 

Pvt. Ltd. 

 

With 

Aman Pandey  Khushboo S. Rajani 

Ayush J Rajani-R1 

 

31.  Comp. App. (AT) 

(Ins) No. 503 of 

2022 

 

Nishant N Singhal 
Vs. 
Hasti Mal Kachchara 
Resolution Professional Deegee Cotsyn 
Pvt. Ltd. & Anr. 
 

Aman Pandey Khushboo S. Rajani 

Vikas Mehta 

32.  Comp. App. (AT) 

(Ins) No. 509 of 

2022 

 

 

 
 
 

Department of State Tax  

Through Deputy Commissioner of State 

Tax  

Vs. 

D. Thakkar Constructions Pvt. Ltd. & 

Anr. 
 

Aaditya Pande Ayush J. Rajani 

Khushboo Shah 

33.  Comp. App. (AT) 

(Ins) No. 543 of 

2022 

 

Nishit Patel 

Vs. 

Manjulaben Mahdulal Karelia & Anr. 

 

Sanya Kumar Nausher Kohli 

Rishabh Danuka-R1 

Shikhil Suri-R2 

34.  Comp. App. (AT) 

(Ins) No. 569 of 

2022 

 

 

EDCL Infrastructure Ltd. And Upendra 

Singh Constructions Pvt. Ltd. 

Vs. 

Monitoring Committee of Tantia 

Constructions Ltd. Through Kshitiz 

Chhawchharia & Anr. 

 

Jayashree S. 

Dasgupta 

Deep Roy 

Rony John 

Piyush Swami 

Dhaval Savla-R1 

Ajay Gaggar 

Rakhi P. Paul-R2 

35.  Comp. App. (AT) 

(Ins) No. 589 of 

2022 

 

Dalian Huarui Heavy Industry 

International Co. Ltd. 

Vs. 

Dhiren Shantilal Shah 

Resolution Professional of Tuticorin 

Coal Terminal Pvt. Ltd. & Anr. 

 

Vinam Gupta Dhiren S. Shah 

36.  Comp. App. (AT) 

(Ins) No. 596 of 

2022 

 

Dynamix Growth Avenues Pvt. Ltd. 

Vs. 

Partha Sarathy Sarkar 

Ashu Kansal Partha S. Sarkar 

37.  Comp. App. (AT) 

(Ins) No. 600 of 

2022  

 

Inteco Melting and Casting 

Technologies GMBH 

Vs. 

Inteco Special Melting Techonolgies 

(India) Pvt. Ltd. & Ors. 

 

Parul Kashyap Arjun Asthana 

Shubhangi Gupta-R2- 

R3 
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38.  Comp. App. (AT) 

(Ins) No. 689 & 

691 of 2022 

 

Vikram Bhawanishankar Sharma 

Vs. 

Feedback Highways OMT Pvt. Ltd. & 

Ors. 

 

Anuj Tiwari  Manoj Kumar  

 

 

 

  For Hearing 

39.  Comp. App. (AT) 

(Ins) No. 916 of 

2021 
 

 

Bipin Sharma & Ors. 

Vs. 

Earth Infrastructures Ltd. & Ors. 

 
With 

Ashok Manchanda Akanksha Vasudeva 

Ashish Makhija-R1 

Sandeep Bhuraria-R2 

Gulshan Guba-R3 

40.  Comp. App. (AT) 

(Ins) No. 824 of 

2021 
 

 

Anjali Rawat & Ors. 

Vs. 

Akash Singhal 

Resolution Professional of the Earth 

Infrastructure Ltd. 

 

Eshna Kumar Akanksha Vasudeva-

R1 

Aakash Singhal-RP 

41.  Comp. App. (AT) 

(Ins) No. 940 of 

2021 

 

 

Vishal G. Jain 

Resolution Professional of Wadhwa 

Buildcon LLP 

Vs. 

Bank of India  

 
 

With 

G.A. Purusothaman  Parthiv J Mehta 

42.  Comp. App. (AT) 

(Ins) No. 821 of 

2021 

 

Namdeo Ramchandra Patil & Anr. 

Vs. 

Vishal Ghisulal Jain 

Resolution Professional & Anr 

 

Jitender Chaudhary  G. Aniruth 

Purusothaman-R1 

43.  Comp. App. (AT) 

(Ins) No. 1027 of 

2021 

 

Small Industries Development Bank of 

India (SIDBI) 

Vs. 

Vijender Sharma 

 

S.S. Ahluwalia Pardeep Dahiya-R1 

 

 

 

 

 
 
 

 

  Copy to: - 

                                                                                                                            By order of Hon’ble Chairperson 

1. Notice Board                                      -sd/-                   

2. Website: www.nclat.nic.in                                                                               Registrar    

http://www.nclat.nic.in/

